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IN THE INCOME TAX APPELLATE TRIBUNAL “L” BENCH, MUMBAI

A AR g, a1 Heea Ua A it a5y oI Er e & FH4T |
BEFORE SRI MAHAVIR SINGH, JM AND SRI G MANJUNATHA, AM

TUHT AT &./ ITA No. 2796/Mum/2016
(frrefrzor =1¢f / Assessment Year 2010-11)

Dy. Commissioner of Income Tax (1T)-3(2)(2),
Room No.11, Ground Floor, Scindia House, Nerreh
N.M. Road, Ballard Estate, 7% ( / Appellant)
Mumbai-400 038
Vs.

M/s OTIS Elevator Company

Magnus Towers, 9" Floor, Mindspace, Link  ...... (‘;I?Rlﬁ/ReSpondent)
Road, Malad, Mumbai-400 064

TUTYT oI@T T./PAN No. AAACO5524E

ge1ars T @ / Date of hearing: 16-07-2018
EYoT $r IR / Date of pronouncement : | 16-07-2018
ETTT T a1 / Date of Corrigendum | 08-08-2018

Yeffi9d / CORRIGENDUM

While passing the order dated 16" July 2018, in the order the CBDT
Circular No. has been inadvertently mentioned as 3/2008 instead of
3/2018 which now stands corrected and the CBDT Circular No. of the

order may be read as Circular No. 3/2018.

The order dated 16" July 2018, is modified to this extent only.

Sd/- Sd/-
(S 5T /G MANJUNATHA) (FEER A8 /MAHAVIR SINGH)
(G &I / ACCOUNTANT MEMBER) (a1 T&Ea/ JUDICIAL MEMBER)

Mumbai, Dated: 08-08-2018
Sudip Sarkar /Sr.PS



ITA Nos. 2796/Mum/2016

Copy of the Order forwarded to:

The Appellant

The Respondent.

The CIT (A), Mumbai.

CIT

DR, ITAT, Mumbai BY ORDER,
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Assistant Registrar
ITAT, MUMBAI



